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No. r.s/i/iizc/izc-3/oiic/zozs 10 - at nmu 2'$1d'March,202J
From:

The Registrar General
High Court of Delhi
New Delhi

To:

1. The Principal District & Sessions Judge (Hqis.).
Tis Hazarl Courts.
Delhi.

2. The Principal District & Sessions Judge,
South District. Saket Courts Complex,
New Delhi.

3. The Principal District & Sessions Judge,
North-West District, Rohini Courts Complex.
Delhi.

4. The Principal District & Sessions Judge,
New Delhi District, Patiala House Courts,
New Delhi.

5. ‘Hie Principal District & Sessions Judge,
East District, Karkardooma Courts Complex,
Delhi.

6. The Principal District & Sessions Judge,
South East District, Saket Courts Complex,
New Delhi.

7. The Principal District & Sessions Judge. g
.\orth District, Rohini Courts.
Delhi.

S. Toe Principal District & Sessions Judge,
west District. Tis Hamri Courts.
Deli.

9. Tb Principal Disrict & Sssiom Judy.
Sub-West Dlmict. Dwarh CoiIts(g,
NI libli

I0. TbPrinu'|II D'&1'i1&.S§uIs.I@1Spainl.IIlp(PCAct)CBI.
Rum Avuiue Court Complex.

Delhi
1 1. The Principal District & Sessions Judge,

Shahdara District, Karkardooma Courts Complex,
Delhi.

12. The Principal District & Sessions Judge, '
North-East District, Karkardooma Courts Complex,
Delhi.

Sub : Recruitment to the Cadre ofCivil Judges — High Court of Gujarat.

Sir/Madam,

I am directed to forward herewith a copy ‘Brief Advertisement’ received from the High Court of
Gujarat inviting online applications for filling-up of I93 vacancies for the post of Civil Judges (Regular)
and to request that it may be displayed at some conspicuous place in the Court premises for information of
all conccmed. It is further requested that the copy of the said Advertisement may also be forwarded to the
Secretary of the respective Bar Association of your Court for giving it wide publicity/circulation. It may
please be noted that the closing date for submission of Online Application is 14.04.2023.Yours faithfully,

Deputy Registrar (Exams.-DHJS & DJS)
for Registrar General '

Encl : As above

O25,%gF?(gF OF THE PRNCIPAL DISTRICT &SESSIONS JUDGE(H.Q.): DELHI
N . .T.'. 7.Adv./Gaz../2023 Dated, Delhi the . . . . . . . . . . .. ... 7 I MAR 7073
Copy forwarded along with its enclosure for informa ion and necessary action to
\/fThe Officer In-charge, Website Committee, E lindi, Tis Hazari Court, Delhi with the

request to upload the same on the website.
2) The Administrative Officer, R811 Branch, Central District, 'l‘is Islazari Courts, Delhi with the

request to display the same on the Notice Board and conspicuous part of the couit coniple.\
3) The Hony. Secretary, Delhi Bar Association, Tis I-lazar' oiirt, Delhi for wide piiblicm

/circulation" / - l

4) LAYERS Section, for uploading on LAYERS. ml-\7“X/ \ Q
Encl: As above / ./t\

(Rakesli\l’andit)
Link Ofl'icer-In-Clizii'ge (.Jii(ll.)

For Principal District & Sessions Judges (I-IQS)
Delhi



"'0: Nit/lZ9\I - nun n.ei= - i .
Oe Applications are invite ineligible
Candidates for the Cadre of Civil Iudgea (Regular),
details whereof, are as under:

Pay Scale: 1. 77,18i40/- "- ?;,1,36,520/-
For partieialarezefer Advmflaemufl, on the High

i CMWebsites
and

from 10‘/93/2023 -otiivards.
Registration~o£ A‘pplic'alion

Starting Dlffit 15‘1’~03l2O%‘& CloalngvDate: 14/04/2023

E :_;,_ [E
,1" Jew .

FE E3‘ Sd/-
‘ - R9813!!!‘ (keuruttrnent)

l Number ofPoats =19a (Regular) '

A “amen COURT-OF6UIARAT
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